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ATTENDANCE.CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH
THE NATIONAT COMPANY LAW TRIBUNAT ON 20.10.2016

NAME oF THE COMPANY: Dharmander parabhar & ors. V/s. M/s. viaggindia Tours &
Travels Pvt. Ltd,

SECTION OF THE COMPANIES ACT: 3971398
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Arguments heard. Both counsels shall submit their written synopsis.

To come up on 04.11.2016. t
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(Ina Malhotra)
MemberJudicial


